
—_ e न 
- 

“HARYANA VIDHAN SABHA" _ - - 

COMMITTEE 
0१ THE WELFARE OF 

7 - SCHEDULED CASTES, _ 
‘ " SCHEDULED TRIBES AND - 
: BACKWARD CLASSES 

ः (2012-2013) ] 

(TWELFTH_ VIDHAN _ SABHA) _ए 

गे
 

THIRTY SIXTH REPORT 

- - - ON - - - 

Reservation/representation of Scheduled Castes, 
Scheduled Tribes and Backward Classes पा Agriculture 
Department, Development & Panchayats Department, 

Excise & Taxation Department, Food & Supplies Department 

- Sports & Youth Affairs Department, Public Health Engineering 
Department and action taken by the Goverment on the 

_ recommendations contained in its जि B 
. Thirty Fifth Report - 

- Fresented to the Haryana Vidhan Sabha on March 2013 

HARYANA VIDHAN SABHA SE_CfRETARIAT 
- CHANDIGARH - 

2013 i



CONTENTS 

Composition of the Committee 

Introduction 

Report 

(0  Apgriculture Department 

(1) Development & Panchayats Deprrtment 

(i) Excise & Taxation Department 

(tv) Tood & Supplies Department 

(v) Sports & Youth Affairs Department 

(शा) Public Health Engineering Department 

General Recommendations 

Implementation एव recommendations/observations 
contained 1n the Thirty Fifth Report regarding — 

(1) Education Department 

(1) Urban Development (L.ocal Bodies) Department 

(1z1) Haryana State Electricaty Board — 

() Haryana Power Generation Corporation Limited 

(b) Haryana Vidyut Prasaran Nigam Limited 

(c) Uttar Haryana Byli Vitran Nigam Linuted 

(d) Dakshin Haryana Byl: Vitran Nigam Limited 

(४) Haryana Urban Development Authority 

(v) Police Department 

(v1) Industrial Training and Vocational Education Department 

{vi1) Public Works (B&R) Department 

(शा) Haryana State Co operattve Supply and 

Marketing Federation Limited 

(1x) General recommendations regarding— 

(a) Reservation 1n promotion एए Class I and II posts 

(b) Examination of Deputy Commissioners concerning 

allotment of plots to the Scheduled Castes 

{c) Recouping of backlog 

Procedure for implementation of recommendations/observations 
made by the Commuttee 1n 1ts Report 

v
 
L
W
L
 

L
D
 
N
N
 

63 

64-65



COMPOSITION OF THE COMMITTEE ON THE WELFARE 

OF SCHEDULED CASTES, SCHEDULED TRIBES AND 

BACKWARD CLASSES FOR THE YEAR 2012-2013 

CHAIRPERSON 

1 आए Anil Dhantori 

MEMBERS 

Shri Jagdish Nayar 

Shri Ra) Pal Bhukhn 

Shry Jarnail Singh \ 

Smt Shakuntla Khatak 

Shri Dharam Singh 

Sardar Charanjeet Singh Ron 

Shr1 Naseem Ahmed 

Shrr Ganga Ram W
O
o
e
 

य
े
 

b
 

बन
 
W
 

SECRETARIAT 

1 Shr1 Sumit Kumar Secretary 

2 ShriJoga Singh Deputy Secretary 

(i) 

-
"
"
—
_
_
_
’
-
—
_
.
—
-
—
b



की 

INTRODUCTION 

I Anil Dhantor1 Chairperson of फिट Commuittee on the Welfare of Scheduled 

Castes Scheduled Tribes and Backward Classes having been authorized by the 

Commuttee ता this behalf present this report on the reservation/representation of 

Scheduled Castes Scheduled Tribes and Backward Classes 1 the Agriculture Department 

Development and Panchayats Department Excise and Taxation Department Food and 

Supplies Department Sports and Youth Affairs Department and Public Health Engineering 

Department and action taken by the Government on the recommendations as contamned 

पा 15 thirty fifth Report of the Committee on the Welfare of Scheduled Castes Scheduled 
Tribes and Backward Classes 

The Commuttee examined the Administrative Secretaries of various Departments 

referred 10 1n the report Accordingly the report 15 based on the rephes furnished by the 
departments/autonomous bodies explanations and clanfications received during 

deliberations and further observations/recommendations made by the Commuttee in this 

behalf The paragraph (s) recommendations (s) which have not been included पा this 

report have been dropped/disposed of by the Commuttee after fully satisfying themselves 

A brief record of the proceedings of each meeting has been kept separately 1n the 

Haryana Vidhan Sabha Secretariat 

The Committee wishes to express their thanks to the Admunistrative Secretaries of 

Departments referred to पा the report and their representatives who appeared before the 
Commuttee for oral examiation 1n regard to the reservation/representatron of Scheduled 

Castes Scheduled Tribes and Backward Classes 1n the respective Department/autonomous 

body 

The Commuttee 15 thankful for the whole hearted and unstinted co operation 
extended by the Secretary/Deputy Secretary and his staff 

Dated Chandigarh the ANIL DHANTORI 
18th February 2013 CHAIRPERSON 

()
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REPORT 

The Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and 
Backward Classes for the year 2012 2013 was constituted on 20th April 2012 by the 
Hon ble Speaker authorized by the House on a motion passed by the Haryana Vidhan 
Sabha 10 1ts sitting held on 24th February 2012 for nominating the Members of the 

Commuttee and also for appointing the Chairperson of the said Commuttee 

Shrt Anil Dhantort a Member of the Commuittee was appointed Chairperson of 
the Commuittee by the Hon ble Speaker on 20th April 2012 

The Commuttee held 64 sittings tdl the date of finalization of the Report 

The first meeting of the Commuttee held on 26th April 2012 was addressed by the 
Under Secretary who explained the scope and functions of the Commuttee 1n detail The 
Charrperson while thanking the Hon 016 Speaker for nominating him 85 the Chairperson 
of the Commuttee and also assured that with the cooperation of the other Members the 
Committee will work for improving the [01 of down trodden sections of the society 

The Commuttee पा its meeting held on 15th May 2012 selected the following 

Departments for examination during the year 2012 2013 The Commuttee decided that 

materizal already received from the Departments may be placed before the Commuttee and 

the material information 1f any required for the use of the Commuttee may 8150 be called 
from the concerned Departments 

(1)  Agnculture Department 

{(t) Development & Panchayats Department 

(m) Excise & Taxation Department 

(४ Food & Supplies Department 

(v) Sports & Youth Affairs Department 

(vi} Public Health Engineering Department



AGRICULTURE DEPARTMENT 

The Haryana Vidhan Sabha Secretaniat vide letter dated 13th June 2012 asked the 

Financial Commuissioner & Principal Secretary to Government Haryana Agriculture 

Department for supplying a statement showing the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes पा Haryana Agriculture Department for 

the year 2009 2010 2010 2011 & 2011 2012 as 1t stood on 31st March 2012 within a 

fortnmight 1n the prescribed performa 

The remmders were 1ssued to फिट Government for supplymg the required 

nformation The Commttee only scrutimzed the material 

DEVELOPMENT & PANCHAYATS DEPARTMENT 

The Haryana Vidhan Sabha Secretariat wide tetter dated 13th June 2012 asked the 

Financial Commusstoner & Principal Secretary to Government Haryana Development 

& Panchayats Department for supplying a statement showing the reservation/ 

representation of Scheduled Castes Scheduled Tribes and Backward Classes 1n Haryana 

Development & Panchayats Department for the year 2009 2010 2010 2011 2011 2012 

as 15 stood on उ15 March 2011 wathin & fortnight पा the prescribed performa 

The reminders were 1ssued to the Government for supplying the 

requred mformation The Commuttee only scrutinized the material 

EXCISE AND TAXATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 13th June 2012 asked the 

Financial Commusstoner & Principal Secretary to Government Haryana Excise and 

Taxation Department for supplying a statement showing the reservation/representation 

of Scheduled Castes Scheduled Tribes and Backward Classes पा Haryana Excise and 

Taxation Department for the year 2009 2010 2010 2011 2011 12 as 1ts stood on 31st 

March 2012 within a fortnight m the prescribed performa 

The Government supphed the required mformation vide letter dated 

24th December, 2012 The Commuttee only scrutinized the material but 

could not orally examination the representative of the Government because 

of shortage of tume at its disposal 

-
l



FOOD AND SUPPLIES DEPARTMENT 

The Haryana Vidhan Sabha Secretaniat vide letter dated 13th June 2012 asked 
the Financial Commissioner & Principal Secretary to Government Haryana Food गाए 
Supplies Department for supplying a statement showing the reservation/representation 

of Scheduled Castes Scheduled Tribes and Backward Classes ता Haryana Food and 
Supplies Department for the year 2009 2010 2010 2011 2011 2012 as 15 stood on 

315 March 2012 within a fortrught i the prescribed performa 

The Government supplies the required information vide letter dated 
15th January, 2013 the Commuttee because of shortage of time at its 

disposal could neither scrutimized the material nor orally examune the 
representation of the Government 

SPORTS AND YOUTH AFFAIRS DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 13th June 2012 asked the 

Financial Commussioner & Principal Secretary to Government Haryana Sports and Youth 

Affairs Department for supplying a statement showing the reservation/representation of 

Scheduled Castes Scheduled Tribes and Backward Classes in Haryana Sports and Youth 
Affairs Department for the year 2009 2010 2010 2011 2011 2012 85 1ts stood on 31st 

March 2012 withun a fortnight in the prescribed performa 

The Government supphes the required information vide letter dated 
30th January, 2013 the Commuttee, because of shortage एव time at 15 

disposal could nerther scrutimzed the material nor orally examine the 
representation of the Government 

PUBLIC HEALTH ENGINEERING DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 13th June 2012 asked the 
Financial Commussioner & Principal Secretary to Government Haryana Public Health 
Engineering Department for supplying a statement showing the reservation/ 

representation of Scheduled Castes Scheduled Tribes and Backward Classes पा Haryana 

Public Health Engineering Department for फिट year 2009 2010 2010 2011 2011 2012 

85 15 stood on 31st March 2012 within a fortright 1n फिट prescribed performa 

The reminders were 1ssued to the Government for supplying the 
required information but the Commuttee 15 constramed to point out that 

the Government did not supply the required information till the framing 
of this Report which was asked to फिट supplied within a fortmght



4 

GENERAL RECOMMENDATION 

During the year 2012 2013 while examining the Departments of Agniculture 

Department Development and Panchayats Department Excise and Taxation Department 

Food and Supplies Department Sports and Youth Affairs Department and Public Health 

Engineering Department the Commuttee observed that Public Health Enginering 

Department did not send the mformation required by the Commuttee wnspite of reminders 

1ssued by the Haryana Vidhan Sabha Secretariat 25 a matter of result the work of the 

commuttee remained delayed The Chuef Secretary (0 Government Haryana has already 

issued nstructions to all departments with regard thereto The Commiuttee therefore has 

recommended that the Chief Secretary to Government Haryana may again take up the 

matter with the Administrative Secretaries to send the replies 11 time to this Secretariat



IMPLEMENTATION OF RECOMMENDATIONS/ OBSERVATIONS 
AS CONTAINED IN THE 35th REPORT 

The Commuttee scrutinized the replies submitted by the Government and the 
action taken on the recommendations/observations of the Commuittee 85 contained पा 1ts 
Ilth 13th 14th 15th 16th 17th 23rd 25th and 32nd reports The Commuttee noticed 
that हा case where replies were not recetved from the Government and tnformation was 
not expedited by the Government the Government was reminded by the Haryana Vidhan 
Sabha Secretariat The Commuttee also orally examined the representatives of the 
Government/concerned department/autonomous bodies for not expediting the required 
information with regard to the action taken on the recommendations एव the Commuttee 

The recommendations/observations which are still outstanding and are shown 
on the following pages alongwith further observations of the Committee for 
umplementation
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Procedure for dealing with implementation of the recommendations/observations 
of the Commuitee on the Welfare of Scheduled Castes, Schedulcd [ribes and Bachward 
Classes 

(a) 

(b) 

(0) 

(व) 

(2) 

® 

(8) 

(h) 

After a Report 15 presented to the Haryana Vidhan Sabha copies thereof will 
be forwarded by the Secretary Haryana Vidhan Sabha directly to the 
Administrative Secretaries concerned with the subject matter of the Report 

The Administrative Secretaries concerned with the subject matter of the Report 
will consider the recommendation of the Committee on the Welfare of 
Scheduled Castes Scheduled Tribes and Backward Classes 8 copy of the 
letter being endorsed to the Head of Department concerned simultaneously 
General recommendation will be dealt within the Welfare of Scheduled Castes 
and Backward Classes Department 

फिट Heads of Department concerned shall furnish their comments on the 
recommendations of the Committee on the Welfarc of Scheduled Castes 
Scheduled Tribes and Backward Classes of the Administrative Secretary 
concerned on receipt of the Report of the Commuttce 

The Admimnistrative Department concerned will then take immediate steps for 
the implementation of the recommendations of the Committee concerning it 
It will take the case to the Minster Incharge of the Department of the Council 
of Ministers as the case may be 

The casc पा which the Administrative Department does not agree with the 
recommendations of the Committee will be forwarded to the Secretary Haryana 
Vidhan Sabha with detailed reasons for comments Then Sceretary Haryana 
Vidhan Sabha will forward these comments to the Department of Welfarc of 
Scheduled Castes and Backward Classes to examine such case and offer their 
comments 

The Admunistrative Department will then take immeduate steps for arriving at 
a deciston पा such cases to the Minister Incharge of the Department or to the 
Councit of Ministers 1f necessary for incorporating एव the Memorandum for 
the Council the view of the Department of Welfare of Scheduled Castes and 
Backward Classes 

After a decision has been taken at the appropriate level the same will be 

communicated to the Secretary Haryana Vidhan Sabha by the Administrative 

Department with a copy to the Commussioner and Secretary to Govt Haryana 

Welfare of Scheduled Castes and Backward Classes Department 

Cases mnvolving disciplinary action and financial and other irregularitics 

should be placed before the Minister concerned or the Council of Ministers 
as the case may be even though the recommendation of the Commuttee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 15 
proposed to be accepted The cases mvolving financial wregularitics will 

mnvariably be decided पा consultation with the Finance Department
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0 The Secretary Haryana Vidhan Sabha wall prepare statement showing the 
action taken on the Report of the Commuttee and place it before the Commuttee 
Further comments of the Committee 1f any will be communicated 10 the 
Administrative Secretaries to the Government of Haryana for neccssary action 

The Vidhan Sabha Secretariat will mamntamn a 15 of outstanding recommendations 
of Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classcs 
and periodically remind the Department concerned A half yearly report ending on 30th 
उपाए and 3 Lst December will be furmished by the 15th J uly and 15th January te the Director 
Welfare of Scheduled Castes and Backward Classes Department by the llead of 
Departments/Administrative Secretanies about the implementation of the recommendation 
ofthe Committee Every effort should be made by the Adminustrative Secretaries/Head of 
Department to expedite the action on the recommendations/observations of the Commuttee 
and this work should be treated as a general rule on Top Prionity bas:s 
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